CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

C.P. MO. 118/1998
in
0.A. NO. 558/1997

Hew Delhi this the 1st day of June, 1998.

HON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN
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Learned counsel for the respondents submits that

the order of th@A Tribunal has been complied with.
Learned counse for applicant does not dispute the
fact. Aoéordingly, thié oohtempt petition is
dismissed as having become infTructuous. Notices

issued shall stand discharged.
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